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mqi-o v.re(a)qs /zo2z Gilqgr, f{qi-fi 22.6.2022

:ORDER:
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Nuc of odccn llt[ prc*lt poa
TAIVA snrfis./DR:

Nrnc of ttc vtut Frrlly Cout of
trtlcL tlG n:AAfu Ofn rr rppohtal h
rddtdorohtr/h oruff:l

I ZAIT,IRHUSSAINSAYED
,t DcE,L,iACT,DHOLPT R

JI'DGE FAMILY COIJRT, DHOLPI,JR

2. MAD}TVI DINKAR.
,uDoq FAlrrLY couRT No.3,
JAIPUR ITTETROFOIJTAIII.I

J['IXIE, FAIT{ILY COI,JRT NO.2, JAIPUR
DISTRICT

3. JAGDISHPRASAD SHARMA
JrrDcE FAMILY OOLTRT NO.tr
KOTA

II,DGE, FAIUIY COI'RTNO.I, KOTA

Note- l. The officers sball dispose offminimum 40/o additional work as psr
cfucular of standard of work
2. The cascs in which directions of highcr Court for-time bound
dispmal, shall be decidcd on priority basis.
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RA'ASTHAN HIGH COURT' JODHPUR

No. Estt.b2(v) UW A t 2022 I 2089

Copy forwarded to the following for

1.The Registrar-Cum-Principal Secretary

Personal File/
Conf. /Statisti
Building Cell

Date 23'06'2fJ22

information and necessary action:-

to Hon'ble the Chief Justice' Rajasthan High Court'

-7v

JodhPur/ Bench, JaiPur

2.The Secretary to the Law Minister, Government of Rajastha n, JaiPur

3.All the sitting Hon'ble Judges at RHC, lodhPur/ Bench, JaiPu r through E-mail

4.The PrinciPa I Secretary to the Government, Law Department -Cum-Leg al Remembrancer,

5.The Reg istrar GeneraU Registrar(Vi g.)/(Admn')/ (Rutes)/ (Class')/ (Exam')/OSD(F&I)/Rajasthan , JaiPur'

(Judicial) Raj asthan High Court, JodhPu r and Registra r irq. at oetni

6.The Registrar (Admn.), n High Court Bench, JaiPur with the
RegistrY

request
at JaiPu

to distribute the
r Bench, JaiPur/Rajastha

posted in the
ces AuthoritY,copies of this order to all the ludi cial Officers

JaiPur
Member Secretary, Rajasth an State Legal Servi

late the coPY of this order

T.Concerned District & Sessions Judges with the request to serve/circu

to the concern ed Courts/Office rslposts/Treasu ry Officers as per direction issued vide this office

letter No 17022 dated 08'10.2015
8.The Director, Rajasthan State ludic

cslRlS Leave/

ial AcademY, JodhPur

RE ADMN.)


